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o @ 23/2/ 1995

Hon'ble Mr. S, Das Gupta, AN,

Hon'ble Me, T.Le Verma, J.M,

The ledrred counsz) for the applicant
has requested for adjournment dye to illness, 0Op the
earlier occassion, the case was adjourned on his request,
On 5.1.1995, the counsel was heard on admission,
It was pbserved that the case is time barred,

The case be adjourned and 1isted fer admission
on 27,3,1995, 1In case, nons ExxxakX® appears on behal f
of the applicant on the next date, e appropriate ord;r

shall be passed in this case,
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